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By means o7 .8 application the applicenthas clkaimed that
he was appointed as Casuzl iesbour under the Consarvative Assistant
Jhansi,whi=h is under the Archaeclogic:1 Scwey ef India on
1012.1579 and he worked =t Shans! and Foot Taldehat District Lalitpur
since 1.,12.75 wurte 31.B.23, Froe Janu-"y,1 1532 tc 31.,8.35 he worked
on regular basis and there was no bresk in his service, and he worked
for 3 years and eight months continuously without any break, After |
the transfer of Talbehat Fort from Agra Circls to 8Smopal circle, the
applicant was sent to Bhopal. The applicant went to Shopal from
where he was directed to m.purt to Agra Circle, which the aepplicant |
did and he was allowed to work at Agrz Proz 23,12.85 to 12,6.86 as |
Sipervisor and Beldar at Tej Fahal. On 128,36 the a¢plicant was
informed that his seryvices are no longer required znd he should not

come on duty thereaftesr,

2, The applicant®s grievznce is that the principle of'last

come Tirst go' was not followed and those who were taken as Casual
Labour much after the appdintmént of the applicant were absorbed

and regularised,

3. The respondents have refiuted the claimiuf the applicant ;
gnd have stated that the applicant was only engagad as a daily-aaged |
easual labour for a short durdtion end w2s not regular casual

labour as has been u!alnadihf*Him in the application, Tﬁnugh it has
been adnitted by them that he has been working for the last several
years with broken period but only as a Beldar, The respondents
have also adnitted that the deily waged casuals are also granted

nd-hod bonus at the rates and conditions laid down by Goverrment




in the earjjep Peried or in the subsequent period, the applicant
shall also be Tegulerised, and in the matter of absorption. and
Teégularisation he should be given priority and preference over

-

his Juniors, The applicetion stands disposed of fjnaliy in

these terms, No order as to cnata.' : _J/
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